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CENTRAL ADMIWSTRA11VE TREWNAL 
ERNAULAMBECH 

Common Order i n 
O.AJos.327I2007. )05107. 30107 and 307107 

Dated Thursday the 23 11  day of August , l 2007. 
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O.AM&:327107 

Mr S. 
Section Officer (adhoc), 
Othce of the AccOuntant General (A&E),Kerala. 
Branch Office, Trichur 
Residing at No.35/933, Plakkat Lane, Thehur. 	... /ppcant 
By Advocate Mr,T.C.G.Swamy 

V/s. 
1 	Union of India represented by 

Gomptrofler & Auditor Genefral of India 
New Delhi 

2 	The Accountant GeneraLA&E), Kerala. 
Thirunanthapurarn 

3 	Antony Flemmy Mathew 
Senior Accountant, presentii in the 

• 	Office of the Accountant General A&E),Kerala, 
Trichu.r, Kerata, 	 ... Respcndents 

By AdvocateMr.TPM I Khai SCGSC 

O.A.No:305/07 

P.G.Jayaku-rnar 
Section Officer(ad-hoc), 
Office of the Accountant General A&E),Keraia, 
Kalocr, Ernakulam 
Pesidinq at No.0-10, Accountant Geieral's 
Office Staff Quarters, Kaloor, Errakula3m. 	.. ,Appiicant. 
By Advocate Mr.T.O.G.1amy 

V/s. 
1 	Union of India represented by 

Comptroller & i'.uditor Gonerl of hdia 
te\'v C)ethi 
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2 	The Accountant General A&E), Kerala 
Thiruvananthapuram 

3 	Antony Flemmy Mathew 
Senior Accountant, presently in the 
Office of the Accountant General (A&E),Kera, 
Trichur, Kerala 	I 	 ... Respondents 

By Advocate :Mr.TPM I Khan SCGSC(FR 1&2) 
Mr,S.Radhakrishnan (R-3) 

O.ANo.:306107 

V. &Santhoshkumar 
Sr,Accountant, 
O/O AG (A&E), Kera I a, Kal oar, Em a ku I am 
Residing at No.0-10, Accountant General's 
Office Staff Quarters, Kaloor, Ernakularn. 

By Advocate Mr.T.C.G.Swamy 

V/s. 

...PpIicant. 

I 	Union of India represented by 
Comptroller & Auditor General of India 
New Delhi 

2 	The Accountant General A&E), Kerala 
Thiruvananthapuram 

3 	Antony Flemmy Mathew 
Senior Accountant, presently in the 
Office of the Accountant General (A&E),Kera!a, 
Trichur, Kerala 

4 	Johny Mathew 
Sr. Accountant, 
Office of the Accountant General (A&E).Kërala. 
Main Office, Thiruvananthapurarn. 	... Respondents 

By Advocate: Mr.TPM I Khan SCGSC(R 11 &2) 
Mr. S.Radhakrishnan (R-3) 
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0A.No.:307107 

N.A.'swajit 
Sr.Accountant, 
Of'ce of the Accountant General (A&E), Kerala, 
Kaloor, Emakutam. 
Residing at Pad2kk.2ra. House, 
Sree Kilshna Temple Road, Kumbalangi, 
Kochi-682 007. 	 ... Appcant. 

By Advocate Mr. I .C.Gwamy 

v/s. 

I 	Unoriof lnd 	represerite(J by 
:Comptroer &•Auditor General of I nda 

Ne'w Delhi 

2 	The Accountant General AE), Keraa 
Thiruivanthpt.iram 

3 	Antony Flemmy Math.ev 
SeniorAccountant, presentlyin the 
Office of the Accountant General (A&E),Kerala 
Trichur, Kerala 

4 	Manoj B. 
Senior.Accountant,. 
Office of the Accountant General .(A&E), Keraa, 
Kottayarn 	 ... Respondents 

By AdvocateMe.TPM 1 Khan SCGSC(R i&2) • 	 Mr. S. Radhakrishnan (R-3) 

• 	The application having been heardon 233.200/ the irihunal, on the same 
day delivered the foflcwing: 

(ORDER) 

Hon'bte Shri Geor Paracken, Judicial Member 

AB these OAs are identical in nature PJI the applicants are 

aggrieved by the 	 • very same nnexure A-i Sectional Order dated 315/2007 

by which they have been transfered to different stations. Counsel br 
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/ppóants has fairiy submitted that their qrievances are being sorted out 

by the resoridents themseives and he WcYJd like to withdrawn these OAs. 

The respondents counse' has no objection for this course of action. 

Accordingiy all these four OAs are dism'sed_as 'Mthdraji 

(here shall be no orders a s to COStS 

• 	
GECRGE PARACKEN 
JUDICIAL MEMBER 

abp 


